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3981. SHRI BALABHADRA MAJHI:

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether any length of road in odisha under the vijayawada-Jeypore-Ranchi
Fxpressway has been sanctioned rurder the pradhan Manki Gram suduk volunu(PMCSY): and

(b) ifso, the details along with the status thereof ?

MrNrsrER oF srArE rN rHE flYiX,fi" oF R,RAL DE\T,L.*MENr
(SHRI SUDARSHAN BHAGAT)

{a).& (b): As per the proposai sent by the state of odisha, the Ministry had sanctioned
following two roads of total rength 22.r r km in Deogarh district during the yea, zool-io:

(D Package no' oR-08-44' Nuapatana -T,ngamar Road umrer new connectivity
lengrh 12.06 krn

(.it Package no. oR-09-37 S,namundachhak to chrreplipali Road under new
connectiviry lengt} 10.05 km.

, As informed by the State, these roads had overlapped parlly with Vijayawada_
Jeypore-Ranchi Expressway and hence, they were developed partly up to S? 'CC 

anaMetalling standard. The works ofthese package, *".. .topp"t by forecrosing th" 
"ont 

*t ro.handing over the said stretch to ihe concemel wo.ks oepartment for upgdding oi trr" -uaunder Vijayawada-Jeypore-Ranchi Expressway.




